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[Mr. Deputy-Speaker] 

"That the Bill to authorise payment 
and appropriation of certain furlher 
sums from and out of the Consolidat-
ed Fund of the UnIon terri lory of 
Maoipur for the service. of the flnan-
year 1969.71, be taken Into considera-
tion.·' 

The motion wa! adopted. 

MR. DEPUTY·SPEAKER: The ques-
tion Is I 

"That Clauses 2 and 3, the Sededule, 
Clause I, the Enacting Formula and 
the Title stand part of Ihe Bill." 

The motion was adopted. 

Clauses 2 and 3, the Schedule, Clause I, 
the Enacting Formula and the Title 

were added 10 the Bill. 

SHRI P. C. SETHI: 1 move: 

"That Ihe Bill be pas,ed." 

MR. DEPUTY·SPEAKt:R: The ques-
lion Is I 

"ThaI the Bill be passed." 

The motion was adopled. 

MANIPUR APPROPRIATION 
(No.2) BILL,· 1971 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. c. 
SETHI) I Sir, I beg to move for leave to 
introduce a Bill to authorise payment and 
appropriation of certain sums from and out 
or the Consolidated Fund' of the Union 
territory of Manipur for  the services of the 
financial year 1970 71. 

MR. DEPUTY·SPEAKER : The ques-

a Bill to authorise payment and 
appropriation of certain 8uma from 
and out of the Consolidated Fund of 
the Uolon territory of Maolpur for 
the services of the financial year 
1970·71." 

-The Motion was adopted. 

SHRI P.C. SETHI: I introduce t the 
Bm. 

Sir, 1 move t : 

"That the Bill to authorise payment 
and appropriation of certain sums 
from aod out of the Consolidated 
Fund of the Union territory of 
Manipur for services of the financial 
year 1970-71, be taken Into coosl-
deration," 

MR, DEPUTY·SPEAKER : The ques-
tion Is : 

"That the Bill to authorise payment 
and appropriation of certain sums 
from and out of the Consolidated 
Fund of Ihe Union territory of 
Manipur for the services of the 
financial year 1970·71, be taken into 
consideration ... 

The Motion was adopted. 

MR. DEPUTY·SPEAKER : The ques-
tion Is : 

"Thai Clauses 2 and 3, the Schedule, 
Clause I. the Enaetlns Formula and 
th. Title stand part or th. Bill." 

The M olion M'as adopted. 

lion is 1 Clauses 2 and 3. the Schedule, Clouse 
the Et.acting Formula and the 

"Thai leave be granled 10 introduce Title were odded 10 the Bill. 
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SHRI P.C. SETHI: I move: 

• 'Ttl a t 1 he Bill be passed." 

MR. DEPUTY·SPEAKER: The ques-
tion is : 

"That the Bill be passed." 

The Motion was adopted. 

18.24 hrs. 

DEMANDS· FOR GRANTS 
(RAILWAYS), 1970·71 

MR. DEPUTY-SPEAKER I The House 
will now take up discussion and voting on 
the Demands for Grants In respecl of the 
Budget (Railways) for 1970-71 for which 
seven hours have been allotted. 

There is a large number of cut motIons 
to the Demands for Grants. Hon. Members 
pre.ent in the Hau« who are desIrous of 
moving their cut motion, may send slips to 
the Table within 15 minu:es indicatIng the 
numbers of the cut motion they would like 
to move. 

~  Mr. ~r a . 

Ill) ",rat ~ ~ .~ r  ~ l : '3"'fT-

Etfel 11~ ~  I li"ff l ~ <r.r "lfT!i"T : ~ i:\" 

q~~ ltrr lZ'ti ' ~~'  ~ I ~  q "H ~ :r 

'fWi'r ;;r) r~  r~  ~t  GifT ~  ~  1j '1"' ~  

t ~ Ii'!!") ~ ~  ",'I"G ~~~  1t~ 

r.~ it; 'fftli'r ' ~ t  ~ '~ ~ ~ :r if ~~ 
~  ~ arh ' ~ f ~~  it; Q"T'f if"lfr ~1 1 :rr 

'l<fR ~ I 

MR. DEPUTY-SPEAKER: The Minis-
ter of Railways 10 make a statement. 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : Sir, Before moving the 
Demands for Oranls for expenditure of the 
Central GoverDment on Railway. for 

197'1-71, may I make a stalement ? 

Sir, the Railway Bud,et for 1970·71, 
presented on 23rd February, 1970 was based 

on the proposals for ratlonaJi'ation of 
passenler fares and freight rates as Indicat-
cd In my budget speech. While initiatIng 
the debates on the Oeneral discussIons on 
the Budgel In this House on 4th March, 
11170, I bad made a statement wlthdrawlnll 
the budget proposals relating to third class 
(ares, suburban third class season tickets, 
platform tickets, rates for milk, foodgraln., 
pulses etc. As already Indicated by me 
then, the withdrawal of these proposals 
entail a reduction of Rs. 13 crore. In the 
estImates of ear ~ durInI1970-7I. 

18.26 bn. 

[SHRI SHRI CHAHD GOYAL in the 
Chair) 

The reduction of Rs. 13 crores In the 
Railway earnings will result In the appro-
priation to the Development Fund belnl 
reduced from Rs. 1874' 59 lakhs, which was 
proposed Initially in the Budget, to 
Rs. S74' 59 lakhs. I would, therefore, seek 
your permission to move the vote In respect 
of the relevant Demad, viz.. Demand No. 
IS-Appropriation to Development Fund 
durlnl 1970-71 for a lesser amount, i.t., for 
Rs. S74'59 lakhs Instead of for Rs. 1874'S9 
lakhs as printed In the Book of Demands 
for GraDts for 1970-71. 

While replying to the General Discus-
sions on tho Railway Budget on the 10th 
March. 11170, I had mentioned that I would 
endeavour to Initiate all sleps to increase 
earnings and also to reduce expenditure. In 
reiterating those measures, I may add that it 
Is rather premature to Indicate 81 this stage 
how rar there may be an Increase In the 
Railway earning. or what Is the extent of 
roductlon in the expenditure. These measures 
will improve the financial position somewhat 
and I would assure the House that the 
matler would be brought to the notice of 
tbe House al the Revised Estimates Itage. 

I may allo add that the reduction iD the 
Appropriation to the Development Fund a. 
now proposed will not In any way affect 
the wltbdrawals from that Fund towards 
expenditure on Railway Users' Amenities, 
Starr Welfare Work. or Unrem uneratlve 
Operatlnl ImprovementL The gap between 

• Moved with the recommendation at the PresIdent. 


